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Mr. Deputy-Speaken Now there is 
no question of any other procedure.

Shri S. S. More (Sholapur): WiU the 
Hon. Member be permitted to adopt 
some other Bill ?

CHILD MARRIAGE RESTRAINT 
(AMENDMENT) BILL 

(A m e n d m e n t  o f  Se c t io n  2  e t c .)

;Shri Dabhi (Kaira North): Sir, 1
beg to move for leave to introduce a 
Bill further to amend the (Dhild Mar
riage Restraint Act, 1929.

Mr. Depoty-Speaken The question is :

“That leave be granted to intro
duce a Bill further to amend the 
Child Marriage Restraint Act, 
1929.’*

The motioh was adopted.

Sitri Dabhi: Sir, I introduce the Bill.

EQUAL REMUNERATION BILL

Shrimati Renu Chakravartty (Basir- 
h a t) : I had almost finished giving the 
reasons fo r...........

Mr. Depvty-Speaken There is a Bill 
to be introduced by the Hon. Member. 
Does not the Hon. Member want to in
troduce it?

Shiimati Rena C hakrava^: Sir, I 
beg to move for leave to introduce a 
Bill to introduce equal pay for equal 
work for women workers.

Mr. Depoty-Speaken The question i s :

“That leave be granted to intro
duce a Bill to introduce equal pay 
for equal work for women work
ers.”

The motion was adopted,

Shfimati Reoo CliakrBTartty: Sir, 1 in
troduce the Bill.

CRIMINAL LAW AMENDMENT 
BILL

Shri M. L. Agarwal (Pilibhit Distt 
cum Bareilly District—^^st) : Sir, I 
beg to move tor leave to intro
duce a Bill further to amend the Indian 
Penal Code, 1860 and the Code of Cri
minal Procedure, 1898, to provide for 
the abolition of capital punishment.

Mr. Deputy-Speaker: The question i s : 
“That leave be granted to intro

duce a Bill further to amend the 
Indian Penal Code, 1860 and the 
Code of Criminal Procedure, 1898, 
to provide for the abolition of 
capital punishment.’"

The motion was adopted.
Shri M. L. Agarwal: Sir, I introduce 

the Bill.
INDIAN REGISTRATION (AMEND

MENT) BILL 
( A m e n d m e n t  o f  S e c t io n  2 e t c .)
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